
83 Written Answers   [ RAJYA SABHA ] to Questions 84 

A.R.C.  RECOMMENDATION ON 
PERSONNEL ADMINISTRATION 
442. SHRI CH1TTA BASU : 

SHRI PRANAB KUMAR MU-
KHERJEE : 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether the examination by Gov 
ernment of the recommendation con 
tained in the report of the Administra 
tive Reforms Commission on personnel 
administration has been completed; 

(b) if the anwer to part (a) above be in 
the affirmative, whether any decision has 
since been taken thereon ; and 

(c) if so, the nature of the decision 
taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHR! 
RAM NIWAS MIRDHA)  : (a) 
No, Sir. 

(b) and (c) Do not arise. 

COMMISSION     TO     ENQUIRE     INTO     
THE DISAPPEARANCE OF  NETAJI 
443. SHRI CHITTA BASU : 

SHRI PRANAB KUMAR MU-
KHERJEE : 

SARDAR GURCHARAN SINGH TOHRA: 
Will the PRIME MINISTER be pleased to 
refer to the reply to the Unstarred Question 
No. 673 given in the Rajya Sabha on 13th 
May, 1970 and state : 

(a) whether the Commission to enquire 
into the disappearance of Netaji has since 
been appointed; 

(b) whether the terms of reference and 
the personnel of the Commission have since 
been finally decided upon; and 

(c) if not, the reasons therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS (SHRI K. 
S. RAMASWAMY) :     (a) 
and (b) Yes, Sir. 

A notification has been published in the 
Gazette of India Extraordinary dated 11th 
July, 1970, appointing a Commission of 
Inquiry consisting of Shri G. D. Khosla, 
retired Chief Justice of the Punjab High 
Court, to inquire into all 

the facts and circumstances relating to the 
disappearance of Netaji Subhash Chandra 
Bose in 1945 and the subsequent 
developments connected therewith. 

(c) Does not arise. 

 

REQUIREMENT OF AIRCRAFT 

444. SHRI J. P. YADAV : Will the 
Minister of TOURISM AND CIVIL 
AVIATION be' pleased to state : 

(a) the number and the types of civilian 
aircraft available at present in the country 
and whether their number is sufficient to 
meet the increasing requirements; if not what 
arrangements have been made to meet the 
shortage; and 

(b) the scheme for the manufacture of 
civilian aircraft that is proposed to be 
implemented during the Fourth Five Year 
Plan period?] 

 


